
DAILY REPORT OF PREVENTIVE MEASURES FOR COMBATING THE
IMPENDINGTHREATOFNOVELCORONAVIRUS.

DATE:06/07/2020

1) RegistrarGeneralalongwithotherOfficersoftheRegistrytalked

totheDistrict&SessionsJudgesofthe JudgeshipsoftheStateofBihar

on telephone andenquiredabouttheprevailingsituationintheDistrict

Courts.Thedetailsofthetelephonicinteractionmade withtheDistrict&

SessionsJudges arementioned here-in-below:

i)Araria:System isreportedtoberunningsmoothly.

ii)Aurangabad:Ithasbeen reportedthroughe-maildated6.7.2020bythe
District&SessionsJudgethat an informationhasbeen
received from theSecretary,BarAssociation along with
TestReportthat oneAdvocate Md.JavedAhmedKhan
has been found Corona positive.In this connection,
Hon'bleInspectingJudgehasbeenapprised.

iii)Ara:System isreportedtoberunningsmoothly.

iv)Banka:System isreportedtoberunningsmoothly.

v)Bhagalpur:System isreportedtoberunningsmoothly.

vi)Buxar:System isreportedtoberunningsmoothly.

vii)Begusarai:System isreportedtoberunningsmoothly.

viii)Darbhanga:System isreportedtoberunningsmoothly.

ix)EastChamparan(Motihari):System isreportedtoberunningsmoothly.

x)Gopalganj:System isreportedtoberunningsmoothly.



xi)Gaya:System isreportedtoberunningsmoothly.

xii)Hajipur:System isreportedtoberunningsmoothly.

xiii)Jamui:System isreportedtoberunningsmoothly.

xiv)Jehanabad:System isreportedtoberunningsmoothly.

xv)Kaimur(Bhabhua):System isreportedtoberunningsmoothly.

xvi)Katihar:System isreportedtoberunningsmoothly.

xvii)Khagaria:System isreportedtoberunningsmoothly.

xviii)Kishanganj:Itisreportedvidee-maildated4.7.2020bytheDistrict&
SessionsJudgethattwostaffnamelySriKislayKumar
and SriJitendra Kumarofthe CivilCourtwere found
COVID positive.Oneofthem namely SriKislayKumar
expiredwhiletakingtoCOVID-19Center. Hiswifehas
alsobeenfound COVIDpositive.She hasbeenkeptin
isolation in herhouse undermedicalguidance. Sri
Jitendra Kumar hasalso been keptin isolation Unit.
Random testofCOVIDvirusofCivilCourt'semployeesis
reportedtohavebeenrequested.Allotheressentialsteps
arealsoreportedtohavebeentakenbyhim tocombatthe
threatof pandemic. In this connection, Hon'ble
InspectingJudgehasbeenapprised.
In continuation ofthe aforesaid e-mail,the District&
SessionsJudgevidee-maildated5.7.2020hasfurther
reportedthatasperinformationreceivedfrom theCivil
Surgeon,one more Civil Court employee and two
Advocates have been found Corona positive.In this
connection also, Hon'bleInspection Judgehasbeen
apprised.

xix)Lakhisaria:System isreportedtoberunningsmoothly.

xx) Madhepura:System isreportedtoberunningsmoothly.

xxi)Munger:System isreportedtoberunningsmoothly.



xxii)Muzaffarpur:System isreportedtoberunningsmoothly.

xxiii)Madhubani:System isreportedtoberunningsmoothly.

xxiv) Nalanda:Ithasbeenreported videe-maildated6.7.2020bythe
District&SessionsJudge(I/C)thatninestaffoftheCivil
CourthavebeenfoundCoronapositiveandtheyhavebeen
keptbytheDistrictAdministrationinisolationCenter.Hence,
allCourtsare beingheldthroughvirtualmode.Ithasalso
beenreportedthat theBarAssociationofSub-divisional
Court,Hilsa,hasdeclaredthatonaccountof oneAdvocate
found to be Corona positive,itshallremain completely
closed from 6.7.2020 to 20.7.2020 and none of the
Advocates shallwork in physicalmode. He has also
reportedthatallpreventivemeasureshavebeenadoptedat
hisendtocombatthethreatofpandemic.Inthisconnection,
Hon'bleInspectingJudgehasbeenapprised.
Incontinuationoftheaforesaidmail,theDistrict&Sessions
Judge(I/c)videe-maildated6.7.2020hasreportedthatin
view ofthe spread ofpandemictheBarMemberswill
abstainfrom judicialworkbothphysicalandvirtualmode
from 6.7.2020 to 11.7.2020.In this connection Hon'ble
InspectingJudgehasalsobeenapprised.

xxv)Nawada:System isreportedtoberunningsmoothly.

xxvi)Patna:Ithasbeenreportedvidee-maildated5.7.2020bytheDistrict
&SessionsJudgethat oneClassIVstaffof theCourtof
AdditionalDistrict&SessionsJudge,Danapur,hasbeenfound
coronapositive.Hence,physicalCourtsatCivilCourt,Patna
Sadar,aswellasSubdivisionalCourtsatDanapurandPatna
City have been suspended for6.7.2020 & 7.7.2020 for
sanitizationandotherpreventivemeasurestocombat the
threatofpandemic.Urgentmattershavebeendirectedtobe
heard through virtualmode.In this connection,Hon'ble
InspectingJudgehasbeenapprised.

xxvii)Purnia:System isreportedtoberunningsmoothly.



xxviii)Saharsa:System isreportedtoberunningsmoothly.

xxix)Samastipur:System isreportedtoberunningsmoothly.

xxx)Sasaram:System isreportedtoberunningsmoothly.

xxxi)Sheikhpura:System isreportedtoberunningsmoothly.

xxxii)Sheohar:System isreportedtoberunningsmoothly.

xxxiii)Sitamarhi:System isreportedtoberunningsmoothly.

xxxiv)Siwan:System isreportedtoberunningsmoothly.

xxxv)Supaul:System isreportedtoberunningsmoothly.

xxxvi)Saran:Ithasbeenreportedvidee-mailletterdated5.7.2020bythe
District&SessionsJudgethathehasreceivedmailfrom the
CourtManagerSriAmarshiRay thathehasbeen found
COVIDpositive.Inthisconnection,Hon'bleInspectingJudge
hasbeenapprised.

xxxvii)WestChamparan:System isreportedtoberunningsmoothly.

2) ThenumberofcasesmentionedinwritingonE-mailIDprovided

forurgent hearingandthenumberofprayersallowedbyHon'bleMr.

Justice Dinesh KumarSingh and Hon'ble Mr.Justice HemantKumar

Srivastavaalongwiththetotalcaseslistedtodayaswellasfiledthroughe

-filingtodayarehereunderinthetablebelow:
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618 503 3648 118 52

3) RegistrarGeneralandotherofficersoftheRegistrymadeinspection

ofthecampusofthePatnaHighCourt. AsreportedbytheCourtOfficer,

nodeadcrow/birdhasbeenfoundinandaroundthecampus.

4) RegistrarGeneralenquiredfrom the Doctors ofthePrimaryHealth

Centre,PatnaHighCourt,aboutthenumberofpatientswho came tothe

Hospital.Itwasreportedthatthirtyfourpatientscametothe Hospital,

whoweredulyattendedbutnonewashavinganysymptom ofCOVID-19.




